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Hon’blé- Shri y.K.Majotra., Vice-Chairman (&) -
While Shri R.M. Singh, learned oounsel for

respondents stated that the directions of this court have

baen ocomplied with., the same has not- been denied by Shiri

Yogesh Sharma, learned counsel of applicant. In this
backaround., CP is dismisssed as havina become Infructuous.

Notices issusd to the respondents are discharged.
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